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(a) whether "Austerity type sehools" 
hUe beOIl provided by the Railways DellI' 
the Railway colonies with a view to aivc 
educational faeil ities to the children of Rail-
way emploYees near tboir colonies ; 

(b) whetber the number of pupils to be 
admittecl ia luch scbool is limited to SO for 
all the five classes; 

(c) whether the stalf of IUch scbools is 
limited to one teacber only; and 

Cd) ifso, what is the channel of promotion 
for such t.chcn and the I'CIIIIODlI for pultinl 
the limit of SO students only 7 

1HEMINISTEROFRAlLWAYS (SHRI 
C. M. PO<>NACHA) : (a) Yes. 

Cb) and (c). There is only one teacher in 
such achools, wbere the number of pupils 
is limited 10 SO. 

(d) Such teachers are coosidemd for 
promotion alongwith other teachers in 
traditiolllll-type Primary scbools in the 
same area. The number of children is 
restricted to SO as tbe cbildren bave to be 
taught in different shifts by resortinS to 
multiple teacbing by one teacber. 

TEXTILB Mlt.CHlNBR.Y 
INDUSTaY 

~641. SHRI M. L. SONDHI : WiU the 
Minister of COMMERCE be pleased to 
state : 

(a) wbclber it is a fact that the TQtIJe 
Machinery Industry is ailinl from under-
utilisation ; 

(b) wbclber this is the conclUlion rIIIdIId 
by the National Council of Applied J!c:ono.. 
mic Resarcb in its lateat study; and 

(c) the _ures propoeed to be taken 
to overcome this situation ., 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI) : (a) and (b). 
Yes, Sir. 

(c) Government are CODSI&riIll a number 
of IIIC8IIIRI like encouraalna the texdIe 
mill' to undertake rebabilitation and 100-
dernisatioIl of their old and outmodlld 
macbioIrJ and to implement apauion pro-
...-. Awnues are aIIo beina esp\oNd 
to pfOlllOlD OKPOI1I of tatile machma-,. 

Besides, the foUowinl _ bave 
been taken : 

(i) Imports of tatile IIIIdIinery bas 
been reduced to the minimum. 

(ii) Impmtation of macbincly on the 
sround of their better of eliciency I 
performance than of similar Indian 
machinery is not ordinarily allowed. 

(iii) For asaistinl domestic market aaIea 
banks have been required not to 
charlO more tban B % for deferred 
payments which have Clltended upto 
__ years in deservinl _. 

(iv) Restriction under credit arranae-
IIICDts for rediscountinl flCilitles 
bed by tbe IndustriaJ Development 
Jtant has been increased from Rupees 
25 Lakba per ~ per unit to Rupees 
SOLakba. 

(v) To stimulate the ftow of credi& for 
aporia, banks have been liked 
Dot to charlO more than u pen:ent 
in respect of credit and B % in thD 
cue of packinS credit advance. 

(vi) Industrial Development Bank', ex-
port credit has been Clltencled to 
seven years in deservins cases and 
up to 10 years in very special 
cues. 

The above measures are CllpecW to 
lead to increue in the demand for catile 
machinery wbich in tum will result in fullDr 
utilisation of the capacity of the tatlle 
machinery industry. 

CoNTRlllUTlONl BY Pu.uc 
LDaTm CoMPlt.NIII TO 

Pounc.u. PAIlTDI 

~64:Z. SHRI M. L SONDHI : WID the 
MinIstcI" of INDUSTRIAL DEVI!LOP-
MENT AND COMPANY AFFAIRS be 
pleased to state : 

(a) whether Government are aware 11181 
a study of 126 Jeadinl public I:CIIIIPIIIIiII lias 
revealed that about RI. 1·1 erore _ 
coatributed to VarioUi political partieI in 
the Jut seneraI eJections ; 

(b) wb8ther the said study IIaa aIIo re-
vealed that 73·7 % of these fImda .... to eonar- Party and 25·2% to ......,. 
Party; and 

(e) w\IetheI" there was any directive '" 
aover-t to the cam .... to c:oatribute 
fuadI to eon ... Party ., 
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'mE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY AF-
FAIRS (SHRl F. A. AHMED) : (a) Yes, 
Sir. Government is aware of the article 
billed on the study conducted by the Rc-
IC8I'Cb Bureau of the Economic Times 
published in its issue dated the Sth December, 
1967. 

(b) Yes, Sir. 
(C) No, Sir. 

P1uCES OF COTTON 

.5643. SHRI DEORAO PATlL : Will the 
MiDIstcr of COMMERCE be pleased to 
state : 

(a) the reasons for imposing restrictions 
by the Textile Commissioner and by the 
R~ Bank on advances being made by the 
scheduled banks against the security of raw 
cottoo (Kap4S) stocks; 

(b) the effect of these restrictions on the 
cottoD prices in the cotton market: and 

(c) the steps taken by Government 
to atOll a steep fall in cotton prices ? 

1H1! DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRl 
MOHO. SHAFl QURESHI): (a) to (c). 
Credit regulations, along with regulatioDl 
pertainiog to stock levels of cotton, have 
~ cootinued in the current season with 
a view to avoiding an undue rise in cotton 
prices as well as the hoarding or cornering 
of cottoo stocks by mills and trade. These 
mCIBUJ'CS have had no unwholesome 
ell'ect on cotton prices so far. Prices in 
the current season have been aenerally 
ruling at levels substantially higher than the 
IIIiDImuut support prices fiMd at the be-
aDmin, of the season. 

ALTERNATIVE USES roll StiI.PHuR 
Rim COAL PRODUCED IN AIllAM 

~. SHRI DHIRESWAR ltALlTA 
WW the Minister of STEEL, MINES AND 
METALS be pleased to atate : 

(a) wbether the resean:b work under-
taPa by the Resional Reaearcb Labora-
tOIl' at lorbat to find alternative avenues for 
the utiliaatioo of the lIIIphur rich coel 
producecllo Assam baa since been complet-
ed. 

(b) illG, the findiop thereof; IUld 
(c) the decisions taken thereon 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL, MINES AND 
MBTALS (SHRI P. c. SETHI) : (a) to 
(c). Work it in proaress at tho Rqiooal 
Research Laboratory, Jorhat on the poeai.bi-
Udes of usin, Assam coal for metallur(lical 
P\II1!OICS, fertiliser manufacture and in 
the cement and sugar industries etc. 

SHIPPING SPACE FOIl OIL CAU.1I 

.564S. DR. RANEN SEN : Will the Mi-
nister of COMMERCE he pleMed to 
atate : 

(a> whether the exporters of oil cakes have 
complained of ooo-availability or .hipping 
space for their ClIportera; and 

(b) if so, the steps taken to provide 
shipping facilities for' oil cake exportcn , 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI) ; (a) No. 
Sir. 

(b) Does Dot arise. 
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